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Within the scope of the Act they
can framg rules and regulations and
then we will be in a position to exa-
mine them and see whether the dele-
gateq powers have been properly used
or misused,

ar: 31 warcaz faa @ Fe
3zt 1¢ a2 33 AT AT
frary A gar & 3n o sore gAY
deqrat #1 Frara g @ 3a @
qw w1 Afed F«r grEr A w
F M X ara o afg 2w Afaa
g Tr a3 13 & 5 addw
Tre A 5113 Ag ]/ A U
Ar foer @&t v a2, wmR
3 73t a2 W G 7 oar
Tgt 7z 2 @ @, 3a # v afrai
2 o 3a ¥ #r gare fav A1 AR
3 @ A anwar § ¥ga7 2B A1
21

17.31 hrs.
HALF-AN-HOUR DISCUSSION

Bany oN HUNTING OF BIRDS

MR. DEPUTY-SPEAKER: The
House will now take up the discussion
on the points arising out of the ans-
wer given to Starred Question No, 2
on 23rq Nov. 198] regarding ban on
hunting of birds.

SHRI R. P,. GAEKWAD (Baroda):
Mr, DeputyrSpeaker, Sir, I would
like to thank you for allowing me to
ralse this half-an-hour discussion, This
country enjoys a lot of wild life in

its territory and the question of pre-
serving it is very important for this
country and for any country for that
matter., As the answers given to
my Starred Question No, 2 on 23rd
November, 1981 were not found satis-
factory, hence my request for this
discussion,

From the answers given one could
make out that the attention jgiven
by the different State Governments to
his matter i not adequate. The pro-
grammes that have been undertaken
to preserve the diminishing species
of wild life are not being implemented
properly. There are mainly, I think,
two reasons direct and indirect which
are responsible for the diminishing
species of wilg life.

We start with the indirect reasons.
Wild life prevails mostly in forests.
These forests which are situated in
many parts of the country are being
cut down for industrial development
and several other reasons, I would
give you an example. In the northern
part of the country in the Himalayas
specially, there are a lot of exotic
birds which habitate there. There
is a certain type of tree, known as
the cerpine. These pines are used for
getting resin which in turn is used
for making turpentine and cosmetics.
Turpentine to the tune of 400 thous-
and tonnes i{s manufactured in this
country and a large amount of resin
is needed for manufacturing turpen-
tine and cosmetics, and hence you can
imagine how much resin must be ex-
tracted from these trees for the ma-
nufacture of ‘turpentine. There is
nothing wrong in that, but varipus
smaller countries, which do not have
such extensive surplus land, as we
have, have regulations that whenever
one tree ig felled, five new sapplings
have to be planted. Not only that if a
tree is felley without permission, there
is a very big penalty for that, Why
can't we have such stricter measures
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to ensure that our wild life still lives
on for years to come; not only that,
but it flourishes also for years to come.

Another good example of diminisn-
ing species is the Indian wild elephant,
The habit of the wild elephant is to
trgvel towards cool places when it
becomes warmer in the plains and
come down to the plains when it be-
comes coo] in the hills. The habitate
where these elephants live, roam,
have again been broken up for indus-
trial development to benefit man to
such an extent that The groups of
elephants have got separated. Hence
their population growth has come
totally to standstill. If these interests
are not looked into, the Indian ele-
phant in a few years will become an
extinct species,

There are other species of animals
as well as birds which are also facing
similar dangers due to cutting down
of forests where it has not become
necessary to do so. Many birds, which
are found only in this country, are
fast diminishing because they have
not been able to pick up the habits of
the human being who has managed 10
flourish in all types of conditions and
has managed to double or trible itself
under any circumstances. Hence, un-
less it has a favourable habitate and
atmosphere and surroundings, these
species cannot live,

Some time back at the Bombay Port,
17 crates holding wild animals were
caught by the Customs Officers. I offer
felicitations to them for being alert in
their job. They were the animals
which had been totally pronibited
from being caught.

AN HON, MEMBER: Name them.

SHRI R. P, GAEKWAD: They were
tigers, lions, rhinoceros, hippopotamus
and some deer and- Barasingha, Mr.
K. P: Singh Deo, one of our colleagues
was preseny when the crates were

found ang opened_ In spite of the steps
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being taken these mal-practices are '

still going on. Hence more stricter
measureg have to be taken to sée that
our heritage—I call jt our . heritage—
does not go out of our hands. Unfor-
tunately for us, it is only when outsiders
came gnd recognised our cultural heri-
tage, that we awakened to the fact
that we have much more ty offer to
the world than what they have. And
I think this wild life is a very import-
ant factor jn the well-being not only
of this country, but also for the well-
being of every country jn the world.

Otherwise why would have Nature
created them?

Some time back I also had put a
question to the Hon, Minister gbout
the Wild Life Commmittee that has been
appointed. In my question, the Com-
mittee has been mentioned. - I feel it
necessary as the Cammittee has seve-
ral knowledgeable people sitting on
it, it shoulg be given more powers to
see that no harm is done to our peri-
shing wild life, specially the species
which are fast perishing and to save
them before they perish and then
make a bijg hullaballoo, .You should
take their recommendations and have
a very extensive programme, and
bring in awareness to our non-know-
ledgeable people, 1 will tell vou a
short story: my nephew was studying
in school. His father is a very know-
ledgeable naturist, Naturally, some of
the knowledge has come on to
the son. He was studying in the third
standard. He was given a test—to
write down several names of birds,
which naturally he wrote down ac-
cording to his knowledge, and the
names included those not given in the
text-book. The teacher turned round
and faileq him, because the teacher
dig not know the wvarious names
which the boy had written. The tea-
cher is an average educated person of
this country. At least he should have
bothered to find out about what that
boy had written.

So, this is what I mean when I say
that we do not bother to know about
our heritage. We take interest only
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when other people start recognizing
our good points, Why wild life? Even
about the arts, after they were all
taken out of our country, our people
suddenly woke up to the fact that we
have here a great art, and that that
should be preserved. 1 personally
think that it js g good thing that they
have gone out, because they at least
know how to look after them. I hope
our wilg life will not go out of our
country in the same way, for good.

People who are keen in this respect
and who have spent years for jt with-
out gaining anything by it, should be
encouraged ang heard through pro-
grammes, They should be given
full power—because 1 don't think Go-
vernment can look into so many mat-
ters. There are people who are keen
and knowledgeable and whom = we
accept as knowledgeable. They
should be used for such projects, Not
only that, There are several Trusts,
In various States, there are reserves.
In my own constituency in Baroda,
we have g black bird reserve just five
mileg oulside the city area. Gov-
ernment has been 1irying to take it
over. Why? The Trust has heen
looking after it for several years.
Why not allow them to continue to
do it? Why take the burden when
some-body is doing it well? They
should be encouraged to do it, Not
only that, Government should come
forward and help them to publicize
the good work done by Trusts and
the individuals, With this encou-
ragement and with these program-
mes, our wild life will still have some
hope of survival in this country.

DR. VASANT KUMAR PANDIT

(Rajgarh): 1 want some information,
Sir,

MR, DEPUTY-SPEAKER: You give
your pointg to Mr. Ramavatar Shas-
tri. The Minister can reply to Mr.
Gaekwad now, Then the other
four hon. Members will ask for clari-
fications, and then the Minister - can

. reply to them. .

r

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND
CIVIL SUPPLIES {RAO BIRENDRA
SINGH): 1 am wvery thankful te Mr.
Gaekwad for grawing the attention
of the Government, Parliament and
people to this very important subject
of wild life protection, Government
has been aware of the neglect, from
which our rich heritage of wildlife,
which is a gift of God to India, has
suffered during the past many years,
particularly during the foreign re-
gime under the British, They did
not care if all the species of our
wildlife became extinct. They indulg-
ed in hunting indiscriminately and
very large parties were  organised.
But since we attained jndependence,
we have paid adequate attention to
it. As you would be gware, even the
Prime Minister herself ig so concerned
about it that she has . very kindly
agreed to head the Indian Wildlife
Board. For a Prime Minister to
take this much of interqst and to
find out time in the cause of wildlife
is something about which we should
al] feel happy and satisfied, She
has also accepted the Chairmanship
of the Project Tiger on our request;
and thig itself gives a lot of encou-
ragement to the friends of wildlife
ang inspires people also. So, the
Indian Wildlife Boarg hag already
set up three committees, one of which
under Dr. Saleem Ali is looking into
the need for finding ways of protecting
our brids, particularly the rare species.

This particular question
perhaps only to two species of
birds-patridge and queils. The hon.
member has talked about other forms.
of wildlife like the Indian elephant.
I welcome hig views, Elephant is
already protected. Tiger is also pro-
tected fully. They are included in
Scheduls I of our Wildlife Act. But
the position is not the same about
patridges and queils which at the
present moment receive our atten-
tion.

relates
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SHRI R. P. GAEKWAD:; As human
beings have managed to live and
breathe profusely in all conditions,
the wildlife has not been able to
do it,

RAO BIRENDRA SINGH: That is
all covered under conservation and
protection, There are 22 species of
queilg found in India, as I have learnt
and 8 species of patridges, but at
least one specie of patridge, that is
Assam Bamboo Patridge ig protected
by inclusion in Schedule I. There
ig a complete ban on its killing, hunt-
ing or trapping. The same position
ig about one variety of koel, that is
mountain koel; that is also fully
protected.

These are birds which are generaily
found al] over India almost in all the
States. Some States have been taken
the lead over other States like ry
State of Haryana, It has banned
black patridge completely. Black
patridge is a State bird of Haryana;
it is a very beautiful bird; it is also
becoming extinet there, I hope
other States wil] take the lead, but
much depends upon the cooperation
of the States because licences jor
hunting and hunting season is also
prescribed by the Stateg under their
laws. We have a separate Wildlife
Protection Act passed by Parliament
in 1972 which is quite a  stringent
Act. The imprisonment ranging
from a minimum of 6 months to
6 Yyears is  provided for
offenceg against this Act, Again,
the enforcement of the provisiong of
. the Act depends upon the State Wild
Life Departments. Some States have
Wilg Life Departments, some States
have one department looking after
wild life as wel] as forests, Some
States have separate departments.
But we are keen that there should be
special training for Forest Officers
in Wild Life, Protection and manage-
ment also. We are also trying to
look after better our zoos and im-
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prove the conditions of our zoological
parks.  All these steps have been
stated ang enumerated before Parlia-
ment severa] times in answer to many
questions put by hon. Members.

The hon. Member has also mention-
ed a particular case about some cra-
tes containing wild life having been
detected at Bombay Port, Immedi-
ately it came to our notice we took
action, We wrote to the Customs
authorities and I have personally
written a letter to my colleague the
Minister of State in charge of Reve-
nue in the Ministry of Finance, re-
guesting him to see that there is
no recurrence of these thingg and
the Customs authoritieg are asked to
be more vigilant and that strict ac-
tion shoulg be taken in such cases,

Hon. Member would also be aware
that in the past few years we have
not alloweq any sking of animals,
birds or reptileg to be exported. There
arg pressures upon Government that
there are large stocks of skins valued at
crores of rupeeg with certain people.
In the past from time to time the
Government agreed to allow export
of these skins to be cleared out of
India but our experience is that every
time a stock was cleared, other
stockg accumulated because there
was again indiscriminate collection,
hunting anq killing, I myself have
been fond of shooting in my younger
days but when I became a Minister
in Punjab in 1957 and Wild Life Pro-
tection also came under my charge,
since then, I stopped shooting, hunt-
ing altoghether and the first Wild
Life Protection Act was prepared by
me and it wag passed by the Punjab
Legislature, That was in 1957 and
all these Actg which have been passed
in India and even by Parliament are
more or less copies of that Act which
T presented in the Punjab Assembly
in 1957, It was also a very strin-
gent Act. We had even allowed the
officers of the Forest Department,
Police and Wild Life to search even
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diplomats’ cars in the Punjab area.
We fixed a maximum of ten birds to
be shot per gun and all such things.
Some of these things are not followed
and sometimes there has been some
laxity, but what I try to say is we
take notice of these things at my
leve] and we take action, There is
no reason why I shoulj not be thank-
ful to hon. Members whenever they
offer suggestiong for further protec-
tion being provided to wild life.

The danger to wild life as 1 said
mostly comes from poaching, unli-
censed killing, hunting and trapping.
It is a sad story--and I know from
personal experience—that sometimes
the officers who are in charge of the
protection of wild life or of the
enforcement of the Act in the Depart-
ment, the Police, or Forests or Wild
Life, they are the biggest offenders
I do not know what to do about it,
but we will try and if any guch ofii-
cers are found anywhere in the
States in the forest departments or
wild life organisations, they should
be made an example of!

Another danger to wilg life is trap-
ping. I do not think so much dam-
age is done by licensees who shoot in
season as by poachers or by trappers.
Some of the {iribals and even other
people belonging to weaker sections
of society try to earn a living by
trapping these birds. Trapping has
to be stopped everywhere in India if
our birds are to be saved. Hundreds
of birds can be trapped by nets in
one day, whereas with a gun it is
difficult to shoot a bird and the
bird hag a fair chance to save its life,
Therefore, T hope the concern that
hon, Members are expressing will
percolate down to the people in gene-
ral in the country., A very large
percentage of our population ig strict-
ly vegetarian, which loves animals
and birdsg and which is against taking
of life. They are friends of animals
and birds already. But othérs also, even
though they may be . taking , meat,
would realise that unless wild life

is protected, all fun would be lost,
They would not be able to shoot
and hunt. Therefore, thig should be
of greater concern to shikaris and
hunters who like games.

One more danger to wild life is
the large number of crop protection
licences. Most of the people in the
villages who work as chowkidars in
the villages have been getting licen-
ceg in the name of crop protection.
The district authorities have been
issuing licenceg in the past forty or
fifty years on a very large scale.
They have been acting as shikaris or
as guides to shikaris going from
towns to interior areas in wvillages
where there are licensed guns for
crop protection. They come to know
the habitat of birds and animals and
lead the shikaris to the proper places.
They play havoc just for a small sum
of money which they get as reward
at the eng of the day. There is very
little wild life left against which to
protect our crops. Large species of
deer have disappeared. Wild boar is
hardly to be seen. Bulbulg are very
few, Birdg generally are friends of
farmers; they do not damage the
crops, except vermins like crows and
parrots. But all wilg birds generally
help the farmer by eating away the
worms and insects that damage the

crops. Therefore, I would urge that
States should take action for with-
drawing these licences which have

been indiscriminately issued to irres-
ponsible type of people who shoot
deer and other wilg birds and animals
and sell their meat to earn their
living.

18.00 hrs,

They must be able to find.some
better occupation, instead of doing
this great damage to our national
wild life. It is very true that wild life
and its conservation depends upon
the preservation of its habitat. A5 the
hon. Memberg know, we have al-
ready passed an Act of Parliament
whereby we are trying to save al] our
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‘forests. We do not want the forest
area to decrease. It will require the
permission of the Government of India
even for a State Government tg try to

+ convert forest lang to some
other use. We are also spending large
sums of money for regenerating our
degenerated forests. Our targets have
been set quite high, and we hope we
shall be able to increase our forest
area, which at present stands at
about 22 per cent of our total land
area, to 30 per cent of the total land
area.

With these steps which the Govern-
ment of India have been taking, with
-the interest that the Government of
Mrs. Indira Gandhji is showing in the
preservation and protection of wild

life, T am sure the hon, Members
would be satisfied that enough is
being done. Again I say that I am

thankful for the concern for wilg life
-which the hon. Members have shown,
This wil] serve the objects that we
have in view, There wag a Wild
Life Week that was being celebrated
.in India. If Parliament discusses a
subject like this, it will come to the
notice of people.

SHRI JANARDHANA POOJARY
(Mangalore): Conservation of wild
Jlife in the present day context is a
socia] necessity, At least 7.5 million
birdg are trapped in Asia, Africa and
Latin America. 40 per cent of these
birds die on their journey, in transit.
Out of the 1,060 identified species
which India has got, out of 88 fami-
lies—it is the largest exporter of
birds~Indiag is exporting 1.85 million
birdg every year out of 289 species of 60
families, Most of them go to Japan
and the European Community. The
highest mortality occurs when  the
birds are in transit from the trapper
to the exporter, due to the involve-
ment of the middlemen, who are often
.ignorant of the needs of the varmus
animals.
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The hon. Minister referred to our
Prime Minister and her concern for
wild life. I will draw your atten-
tion to what her father said, Jawa-
harlar Nehru began the Foreward for
a pamphlet on Wild Life on Septem-
ber 16, 1956 with these remarks:

“Life would become very dull
ang colourless if we did not have
these magnificent animals ang birds
to look at and play with. We should,
therefore, encourage ag many sanctu-
aries ag possible for the preservation
of what yel emains of ou wilg life.”

On July 30, 1955, Nehru replied as
follows to gn eminent naturalist:

“Thank you for your letter and
lovely book that you have sent me.
It is a good production, I am hap-
py to see that more and more inte-
rest is being taken in wild birds in
India ana suitable books are being
produced. I am interested in this
but even more so my daughter is
interested in birds. We shall both
enjoy this book."”

Of his younger days he said:

“I indulged in some  diversion
like shikar but I had no special
aptituge or inclination for it. 1
liked these outings and the jungles
and cared little for the killing. In-
deed, my reputation was a singularly
bloodless one, although I succeeded
more or less by fluke in killing a bear
in Kashmir. The harmless animal fell
down at my feet, wounded to death
and looked up at me with its great
big eyes full of tears. Those eyves-
have often haunted me since.”

On February 20, 1964, Nehry contri-
buted Forword to 3 book on India's
Wwild Life. The concluding para-
graph—probably the last words he
ever wrote or uttered on wud life—
ran like this: .

“l agree with the author that it
. is much more exciting and difficult
to ‘shot’ with a camera than with
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a gun and wish that more and more

adventerous young mep woula give

up the gun in favour of the camera.

We ‘must try to preserve whatever

is left of our forests and the wild
life that inhabit therein.”

I have given these quotations to show
the concern of the late Jawaharlal
Nehry and the concern of the present
Prime Minister in her younger days
for the preservation of wild life,

Now many gpecies have become ex-

tinct in the world, including India
and unless we do something positive
and quick, enough, the entire species
wil] be extinct. In that context, may
1 know what steps have been taken
by the Government of India, after the

formation of the pool, to preserve wild

life in India? May I also know from
the hon. Minister whether he is
going tp have an amendment to the
Wild Life Preservation Act, enhancing
the maximum punishment to at least
five years? What Central assistance
has beep given to the State of Karna-
taka to preserve the sanctuaries,

since they have got a lot of sanctua-

ries? Coming to my constituency
of Mangalore, what Centra] assistance
has been given to preserve the Manga-
lore Deer Park?
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21 IR ng arr Ifagre adad #
AW agl ¥ H @@Ar =rgar g
g fr M@ amfen & aar g§ &
A foadi # Fargee FT faar
T3 Al # T 33 ¥ §, Feanx
? fe gz gfean aezd & fazn 3 fac
AFAT 7T F W4 F T @ TAa &
T, fFa 7 zarsa & A1v o
fer #14 sgear &) .
MR, DEPUTY-SPEAKER: I gm al-
lowing Dr, Vasant Kumar Pandit ag a

. Special case, Dr. Vasant Kumar Pan-
dIti
]

DR. VASANT KUMAR PANDIT:
You please inform ug whether the
Schedule under this Act of 1972 has

—L¥eE-Pren reviewed during the last
ten years, To my knowledge World
Wild Lif Funq and the Natural History
Society and several individual like
Dr, Fateh Ali and others have sug-
Bested {o review this schedule. Some
rare species which are now becoming
extinct over the “last ten years have

} to be included. If so, will the Gov-
ernment give that amended schedule?

.

RAO BIRENDRA SINGH: 1 will
briefly reply to the points gaised by
the hon. Members, India is very lucky.
Right from the beginning of civilisa-
tion it had adopted the way of which
Indian can boast of. Our civilisation is
one of the most ancient civilisations.
All our rishjes, even at a time when
wild life wag not in any danger of
extinction, preached, and propagated
protection of our wild life protection
of all lives, Right from the day of
Lord Buddha Mahavira ang ‘later on
Mahatma Gandhi, Jawaharlal Nehru
and then our present Prime Minister,
great men, stages, rishies prophets in
India in our religion, in our culture,
in gur society have always shown
this way. It will really be g great
tragedy if India even today does not
show the way to the whole world how
wild life in our mythology, in our
classics js so deeply entwined with
our thinking, with our religion. It is
so much aSsociated with our Gods and
Goddesses, We are thinking of protect-
ing tiger to-day. Since early ages
tiger is the vehicle of Goddess Durga.
We talk of saving the elephant today.
The elephant has been venrated since
ancient time, Lord Ganesh has the
head of an elephant, This is how we
have givem sanclity to wilg life. Pea-
cock is the vehicle of Goddess Saras-
wati, Similar is the case with our
flora and fauna. Kamal is under
Laxmi’s feet. Even rats—rat jg th2
vehicle of Lorg Ganesh, Pandit Tri-
pathi would know more gbout these
things. Even the Jay-Birdy Garud and
some of these species are still in dan-
ger. Garud is the wvehicle of Vishnu
and Owl also is associated with some
Gods or Goddesses. Even crows are
protected during one season, Amavas-
va, Such is the rich culture and
religion that India can boast of. It
shouly be surprising that the things

which we are discussing and feeling
anxijety about gre in our blood. We
hope the people in India would con-
tinue to walk in the footsteps of our
forefathers, our founders of religions
and our great national leaders, ’
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Hon, Members are not satisfied
about the steps we have taken. Shyi
Shastriji also asked if we were satis-
fied. This is a matter in which we shall
not be fully satisfied unless we are
sure that every kind of species—whe-
ther it be a plant or animal or bird—-—
is saved ang does not become extinct,
India will not be poor in this aspect
ang we shall try to contifiue our
efforts ang pay greater and greater
attention to it with the cooperation of

the people and ithe peoples’ represen-
tatives.

Ban on hunting of

SHRI JANARDHANA POOJARY:
What aboui the export of birds?

RAO BIRENDRA SINGH: The cur-
rent export policy has been to restrict
the numnber, The number j3 now
limited, Only a few varieties are now
allowed 10 be exported every year.
We are now thinking of restricting it
further. Only 12 common species .of
birds are now gllowed {o be exported.
Formerly, we were much more libe-
ral about it, Now the number has also
been reduced.

One hon.Member has askeg whether
the Tiwari Committee recommended
any neyw sanctuaries for wild life, That
Committee dig not take up this ques-
tion. There is no recommendation
about any new type of sanctuaries, We
have 11 Tiger Reserves already in the
country. Mr, Gaekwad, who has rais-
ed the question of encouraging peopie
to set up private sanctuaries, is not
present here. We welcome this stand
and if need be we shall extend the

provision of thig Act to all private.

sanctuaries also if the people help us
to save wild Tife—whether it is bird
or animal.

I am not in a position to give the
figures about the number of convie-
tions, offences ang prosecutions be-
cause this ig a question which imme-
djately could not gave been foreseen
in this discussion for half an hour.
But ‘the number of tigers is increas-
ing as earlier stated by me in Parlia-
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ment and also widely reported by our
Department,

SHRI MOOL CHAND DAGA: What
about the question of compensation?

RAO BIRENDRA SINGH: The
question of compensation has heen
raised, It is a valid point, We. should
be gble to.pay a fair compensation-so
that people do not destroy rare and
wild animals which are also more
harmfutl to them. We should ook into
this question ang it depends upon the
States. We will have to take up his
matter with the State Governments
so that adequate compensaion is paid,
to the cattle gwners.

About-the Schedule, we havé not
reviewed it, but whenever there is a
need, we will certainily review it We
did not give any permission to shoot
any Great Indian Bustard. Well Prin-
ces can go to any place in India, And
you Know, the people in Rajasthaa
rose up and there was a hue ond cry
in the country.

MR. DEPUTY-SPEAKER: Are there
Princes in India? There aré ne princes
at all,

RAO BIRENDRA SINGH: They
did not shoot any ‘great bustard
during their wvisit that Mr, Daga has
in “yiew, Our people have been pro-
viding full protection. There are tribes

of people, for instance, Bishnois, who -

do not gllow hunting to take place on
their land, not only of deer but also |
peacock and other birds, You will find |
even villages in northern India in/
U.P., Haryana, Punjab and Rajastha.n,ln
where people will not allow you i
enter with a gun even to shoot ducks,
It is only with the cooperation of
people in general that we will be able
to save our wild life. '
18.26 hrs.
The Lok Sabhg then adjourned tf
Eleven of the Clock on Tuesdoy, D§
cember 1, 1981/Agrahayans, 10, 903%
(Saka) . 3
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